
 

FORM B 
PUBLIC ANNOUNCEMENT 

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)     Regulations, 
2016) 

 
FOR THE ATTENTION OF THE STAKEHOLDERS OF 

M/s. Sriya Farms and Feeds Private Limited 
 

Sl. No PARTICULARS DETAILS 

  1. Name of corporate debtor Sriya Farms and Feeds Private Limited 

   2. Date of incorporation of corporate debtor 17th April, 2015. 

   3. Authority under which corporate debtor 
is incorporated /registered 

Registrar of Companies, Bangalore 

   4. Corporate Identity No. / Limited Liability 
Identification No. of corporate debtor 

U05000KA2015PTC079879 

   5. Address of the registered office and 
principal office (if any) of corporate 
debtor 

No.208/B, 1st Stage, HBR Layout, 2nd 
Block, 80 Feet Main Road , Bangalore, 
Karnataka- 560 043. 

6. Date of closure of Insolvency Resolution 
Process 

16th March,2026 [Liquidation ordered by  
NCLT on 17th March,2026 ] 

7. Liquidation commencement date of 
corporate debtor 

17th March,2026 [Order received on 20th 
March,2026] 

8. Name and registration number of the 
insolvency professional            acting as 
liquidator 

M/s. SPP Insolvency Professionals LLP 
Reg.no.IBBI/IPE-0143/IPA-1/2022-
23/50033 
 
M/s. SPP Insolvency Professionals LLP., 
2nd Floor, CODISSIA, G.D. Naidu 
Towers, Huzur Road, Coimbatore - 641 
018 
 
Ph.no: +91-94888-10404 
Mail to:sriya.liq@gmail.com   / 
ipeadmin@sppgroups.com.  

9. Address and e-mail of the liquidator, as 
registered with the    Board 

10. Address and e-mail to be used for 
correspondence with the    Liquidator 

11. Last date for submission of claims 16th April,2026. 

 
 
 
 
 
 
 
 
 
 
 
 



 
 
 
 
Notice is hereby given that the National Company Law Tribunal, Bengaluru Bench has ordered the 
commencement of liquidation of the M/s. Sriya Farms and Feeds Private Limited on 17th March,2026. 
 
Note: 

Applicable forms can be downloaded from the following portal: www.ibbi.gov.in 
Resources DownloadsForms under IBBI (Liquidation Process) Regulations, 2016. 

 

 
The stakeholders of M/s. Sriya Farms and Feeds Private Limited are hereby called upon to submit their 
claims with proof on or before   16th April, 2026 to the liquidator at the address mentioned against item 
No.10. 

 
The financial creditors shall submit their claims with proof by electronic means only. All other  creditors 
may submit the claims with the proof in person, by post or by electronic means. 
 

  Submission of false or misleading proof of claims shall attract penalties. 
 

[In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by 
such a stakeholder during the corporate insolvency resolution process under the Insolvency and Bankruptcy 
Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016, shall be deemed 
to be submitted under section 38.]  

 
 
 
Date : 21.03.2026 
Place :Coimbatore  

 
 

 
CA Mahalingam Suresh Kumar

Designated Partner and Authorized Signatory
M/s. SPP Insolvency Professionals LLP [IPE] acting as

       Liquidator of M/s. Sriya Farms and Feeds Private Limited
           AFANo.: AA1/50033/02/300626/20056 valid upto 30.06.2026 

 
 
 
Form B has been published in the following Newspapers 
 

1. The New Indian Express- Bengaluru Edition covering Kolar in English language published 
on 22.03.2026 

2. Prajavani - Bengaluru Edition covering Kolar in Kannada Language published on 
23.03.2026  
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ಹವಾಮಾನಮುನ್ಸೂಚನೆ:ನಗರದಲ್ಲಿಮೋಡ ಕವಿದವಾತಾವರಣ ಇರಲ್ದೆ

ನಗರದಲ್ಲಿ ಇಾಂದು
ದೇವಾಾಂಗ ದೇವರದಾಸಿಮಯ್್ಯನವರ
ಜಯ್ಾಂತ್್ಯತ್್ಸವ: ಆಯೋಜನೆ: ದೋವಾಾಂಗ
ಸಾಂಘ, ಸ್ಥಳ: ರಾಮಲಿಾಂಗ
ಚೌಡೋಶ್್ವರಿ ದೋವಾಲಯ, ದೋವಾಾಂಗ ಹಾಸ್ಟೆಲ್
ರಸ್ತೆ, ಸಾಂಪಾಂಗಿರಾಮನಗರ, ಬೆಳಿಗ್ಗೆ 7ರಿಾಂದ
ಕಾಕೇಳುವೇಣುಗೇಪಾಲಸ್ವಾಮಿಯ್
ಬ್್ರಹ್್ಮರಥೇತ್್ಸವ: ಗರುಡೋತ್್ಸವ,
ಅಷ್ಟೆವಧಾನ, ಮಾಂಟಪ್ಪಡಿ,
ನಾದಸ್ವರ, ಸ್ಯಾಕ್್ಸೋಫೋನ್ ವಾದನ,
ಆಯೋಜನೆ ಹಾಗೂ ಸ್ಥಳ: ಕಾಕ್ೋಳು
ವೋಣುಗೋಪಾಲಸ್್ವಮಿ ದೋವಸ್್ಥನ ಟ್ರಸ್ಟೆ,
ಕಾಕ್ೋಳು ಕ್ೋತ್್ರ, ರಾಜಾನು ಕುಾಂಟೆ ಸಮಿೋಪ,
ಯಲಹಾಂಕ, ಬೆಳಿಗ್ಗೆ 9ರಿಾಂದ
ಮಾಧ್ಯಮದ ಬ್ಗ್ಗೆ ಕಾರ್ಯಾಗಾರ:
ಉದ್ಘಾಟನೆ: ಕೆ.ವಿ. ಪ್ರಭಾಕರ್, ಅತಿಥಿ: ಎಸ್.
ರವಿಕುಮಾರ್, ಅಧ್ಯಾಕ್ಷತೆ: ಪ್್ರ.ಜಯಕರ
ಎಸ್.ಎಾಂ., ಆಯೋಜನೆ ಹಾಗೂ ಸ್ಥಳ:
ವಿದ್ಯಾನಾಮಾನ ಮಾಧ್ಯಾಮ ವಿಭಾಗ, ಬೆಾಂಗಳೂರು
ವಿಶ್್ವವಿದ್ಯಾಲಯ, ಬೆಳಿಗ್ಗೆ 10.30
‘ಕವಿರ್ನ–ಸವಿಗಾನ’ಮೂರನೇ
ವಾರ್ಯಾಕೇತ್್ಸವ: ಉದ್ಘಾಟನೆ: ರೋಣು
ಕುಮಾರ್, ಮೋಹನ್ ಕೃಷ್್ಣ, ನಟರಾಜ್
ಶೆಟ್ಟೆಕೆರ, ಅತಿಥಿಗಳು: ಎಾಂ. ಲಕ್ಷ್ೋನಾರಾಯಣ,
ಬಿ.ಆರ್. ಛಾಯಾ, ಆಯೋಜನೆ: ಕನಸು
ಕಲ್ಚರಲ್ ಟ್ರಸ್ಟೆ, ಸ್ಥಳ: ಸ್ಾಂಸ್ಕಕೃತಿಕ
ಸಮುಚ್್ಚಯ, ಕಲಾಗ್್ರಮ, ಮಲ್ಲತ್ತೆಹಳಿಳಿ,
ಮಧಾಯಾಹ್ನ 3
ದೇವರದಾಸಿಮಯ್್ಯ ಜಯ್ಾಂತಿ: ಉದ್ಘಾಟನೆ:
ಸಿದ್ದರಾಮಯಯಾ, ಸ್ನ್್ನಧ್ಯಾ: ಜಾಞಾನಾನಾಂದಗಿರಿ
ಸ್್ವಮಿೋಜಿ, ಉಪಸಿ್ಥತಿ: ಡಿ.ಕೆ. ಶಿವಕುಮಾರ್,
ಶಿವರಾಜ ತ್ಾಂಗಡಗಿ, ಅಧ್ಯಾಕ್ಷತೆ: ಉದಯ
ಗರುಡಾಚಾರ್, ಉಪನಾಯಾಸ: ಭಾರತಿ,
ಆಯೋಜನೆ: ಕನ್ನಡ ಮತ್ತೆ ಸಾಂಸ್ಕಕೃತಿ ಇಲಾಖೆ,
ಸ್ಥಳ: ರವಿೋಾಂದ್ರ ಕಲಾಕ್ೋತ್್ರ, ಜೆ.ಸಿ.ರಸ್ತೆ, ಸಾಂಜೆ 5
ರಾಷ್್ಟ್್ರಕವಿ ಎಾಂ.ಗೇವಿಾಂದ ಪೈ ಅವರ 144ನೇ

ಜನ್ಮದಿನ, ರಾಜ್ಯಮಟ್್ಟ್ದ
ಕವನ ರಚನಾ
ಸ್ಪರ್ಯಾ ವಿಜೇತ್ರಿಗ್
ಬ್ಹುಮಾನವಿತ್ರಣೆ:
ಹಾಂಪ ನಾಗರಾಜಯಯಾ,
ಅಧ್ಯಾಕ್ಷತೆ: ಎ.ಎಸ್.
ನಾಗರಾಜಸ್್ವಮಿ,
ಉಪನಾಯಾಸ: ಡಿ.ಕೆ.
ಚಿತ್ತೆಯಯಾ ಪೂಜಾರ್, ಅತಿಥಿ: ರಾಮಣ್ಣ ಎಚ್.
ಕ್ೋಡಿಹೊಸಹಳಿಳಿ, ಆಯೋಜನೆ: ಕನ್ನಡ
ಸಾಂಘಷ್್ಷ ಸಮಿತಿ, ಸ್ಥಳ: ಕುವಾಂಪು ಸಭಾಾಂಗಣ,
ಕನ್ನಡ ಸ್ಹಿತ್ಯಾ ಪರಿಷ್ತ್ತೆ, ಚಾಮರಾಜಪೋಟೆ,
ಸಾಂಜೆ 5
‘ಅಾಂಬೇಡ್್ಕರ್ಕಲಾಜ್’ನಾಟ್ಕ ಪ್್ರದಶಯಾನ:
ರಚ್ನೆ: ಕ್ೋಟ್ಗ್ನಹಳಿಳಿ ರಾಮಯಯಾ,
ನ್ದೋ್ಷಶ್ನ: ಚಿದಾಂಬರ ರಾವ್ ಜಾಂಬೆ, ತ್ಾಂಡ:

ರಾಂಗ್ಯಣ ಮೈಸೂರು, ಆಯೋಜನೆ:
ಬುಡಿಡಿದೋಪ, ಸ್ಥಳ: ಕ್ಾಂಡಜಿಜಿ ಬಸಪ್ಪ
ಸಭಾಾಂಗಣ, ಅರಮನೆ ರಸ್ತೆ, ಸಾಂಜೆ 6
ಕನಾಯಾಟ್ಕಶಾಸಿತ್ೇಯ್ ಸಾಂಗೇತ್: ಲಾವಣಯಾ
ಕೃಷ್್ಣಮೂತಿ್ಷ ಮತ್ತೆ ಸಾಂಗಡಿಗರು,
ಆಯೋಜನೆ: ವೈಯಾಲಿಕಾವಲ್ ಎಕ್ಸ್ಸಟೆನ್ಶನ್
ಅಸೋಸಿಯೋಷ್ನ್, ಸ್ಥಳ: ಶಿ್ರೋರಾಮ
ದೋವಸ್್ಥನ, 9ನೆೋ ಮುಖ್ಯಾರಸ್ತೆ,
ವೈಯಾಲಿಕಾವಲ್, ಸಾಂಜೆ 6.30

ಸ್ಹಿತಿ್ಯಕ, ಸ್ಾಂಸ್ಕಕೃತಿಕ ಸೇರಿದಾಂತೆ ವಿವಿಧ
ಪ್್ರಕಾರಗಳಕಾಯ್ಯಾಕ್ರಮಗಳ ವಿವರಗಳನುನು
‘ನಗರದಲ್ಲಿ ಇಾಂದು’ ಅಾಂಕಣದಲ್ಲಿ ಪ್್ರಕಟಿಸಲು
ಈ ಕೆಳಗನ ಇ–ಮೇಲ್‌ಗ್ (ಸಾಂಜ 6 ಗಾಂಟೆ
ಒಳಗ್) ಕಳುಹಿಸಿ..
nagaradalli_indu@prajavani.co.in

ಎಂ. ಗೋ�ೋವಿಂದ ಪೈ

ರಾಮನವಮಿವಿಶೇಷ್
120ನೇ ವಷ್ಯಾದ ಶ್್ರೇರಾಮೇತ್್ಸವ: ಕನಾ್ಷಟಕ ಶಾಸಿತ್ೋಯ
ಸಾಂಗಿೋತ್, ಗ್ಯನ: ಟ್.ವಿ. ವೈದಯಾನಾರಾಯಣ ಪಾಂಡಿತ್,
ಪಿಟ್ೋಲು: ಆರ್. ವರಲಕ್ಷ್, ಮೃದಾಂಗ: ಕೆ. ಅಭಿಜಿತ್,
ದ್ಸವಾಣಿ: ರಾಯಚೂರು ಶೆೋಷ್ಗಿರಿ ದ್ಸ್ ಮತ್ತೆ ತ್ಾಂಡ,
ಆಯೋಜನೆ: ಶಿ್ರೋರಾಮ ಭಕತೆ ಸಭಾ, ಸ್ಥಳ: ಶಿ್ರೋಕಾಂಠೋಶ್್ವರ
ಭವನ, ಐದನೆೋ ಅಡಡಿ ರಸ್ತೆ, ಮಲ್್ಲೋಶ್್ವರ, ಸಾಂಜೆ 5.30
‘ಶ್್ರೇಮದ್ರಾಮಾಯ್ಣ’ಉಪ್ನಾ್ಯಸ: ವಿದ್ಯಾಸಿಾಂಧುಮಾಧ್ವ
ತಿೋರ್್ಷ ಸ್್ವಮಿೋಜಿ, ಆಯೋಜನೆ ಹಾಗೂ ಸ್ಥಳ: ಅಭಯ ಲಕ್ಷ್ೋ
ನರಸಿಾಂಹ ಚಾರಿಟೆೋಬಲ್ ಟ್ರಸ್ಟೆ, ತ್ಯಾಗರಾಜನಗರ, ಸಾಂಜೆ 6
26ನೇ ಶ್್ರೇರಾಮ ನವಮಿ ಸಾಂಗೇತೇತ್್ಸವ: ಗ್ಯನ: ಅಾಂಬಿಕಾ ಶಾಸಿತ್ ಮತ್ತೆ ವೃಾಂದ,
ಆಯೋಜನೆ: ಆಾಂಜನೆೋಯ ಮತ್ತೆ ರಾಘವೋಾಂದ್ರ ಸ್್ವಮಿ ದೋವಸ್್ಥನ, ಶಿ್ರೋಕಾಾಂತ್ಾಂ ನಾಗ್ೋಾಂದ್ರ
ಶಾಸಿತ್ ಫೌಾಂಡೋಷ್ನ್, ಸ್ಥಳ: ಆಾಂಜನೆೋಯ ಮತ್ತೆ ರಾಘವೋಾಂದ್ರ ಸ್್ವಮಿ ದೋವಸ್್ಥನದ ಆವರಣ,
ಎಾಂಟನೆೋ ಕಾ್ರಸ್, ವಸ್ಟೆ ಪಾಕ್ಸ್ಷ ರಸ್ತೆ, ಮಲ್್ಲೋಶ್್ವರ, ಸಾಂಜೆ 6.30
ಶ್್ರೇರಾಮನವಮಿಉತ್್ಸವ: ಸಮೂಹ ಗ್ಯನ: ಶಿ್ರೋದೋವಿ ಗತಿ್ಷಕೆರ, ಇಾಂದರಾ ಶ್ಮಾ್ಷ,
ಎಾಂ.ಕೆ. ಶಿ್ರೋದೋವಿ, ಚಾಾಂದನ್ ಗತಿ್ಷಕೆರ, ಸ್ಥಳ: ಶಿ್ರೋರಾಮ ಮಾಂದರ, ಮಲ್್ಲೋಶ್್ವರ, ಸಾಂಜೆ 6.30

ರಾಮನವಮಿ: ‘ಪುಷ್್ಪಯಾಗ’
ಬೆಂಗಳೂರು:ಇದೇ 27ರಂದು ರಾಮನವಮಿಯ ಪ್್ರಯುಕ್್ತ ತ್ಯಾಗ
ರಾಜನಗರದ ಅಭಯ ಲಕ್ಷ್ೇನರಸಿಂಹ ಸ್ವಾಮಿ ದೇವಸ್ಥಾನದಲ್ಲಿ
‘ಪುಷ್್ಪಯಾಗ’ವನ್ನು ಹಮಿಮಿಕೊಳ್್ಳಲಾಗಿದ.

ವಜ್ರಕ್ೇತ್್ರವೆಂದು ಕ್ರೆಯಲಾಗುವ ಸುಮಾರು 150
ವಷ್್ಷಗಳಿಗೂ ಹಳೆಯದಾದ ಈ ದೇವಸ್ಥಾನದಲ್ಲಿ ಹಲವು
ವಷ್್ಷಗಳಿಂದ ‘ಪುಷ್್ಪಯಾಗ’ ನಡೆಸಿಕೊಂಡು ಬರುತ್್ತದುದು,
ಈ ವಷ್್ಷ ಸುಮಾರು 1,000 ಕೆ.ಜಿ.ಯಷ್ಟು ವಿವಿಧ ಬಗೆಯ
ಪುಷ್್ಪಗಳಿಂದ ಈ ಯಾಗ ನಡೆಸಲಾಗುತ್್ತದ ಎಂದು ವಜ್ರಕ್ೇತ್್ರದ
ಟ್್ರಸಿಟು ವಾದಿರಾಜ್ ಆಚಾರ್ ಅವರು ತ್ಳಿಸಿದಾದುರೆ.

‘ಪುಷ್್ಪಯಾಗದಲ್ಲಿ ಹೂವುಗಳ್ನ್ನು ಹೇಮದ ಕುಂಡಕೆಕೆ
ಹಾಕುವುದಿಲಲಿ. ಐದು ಬಗೆಯ ಬಣ್್ಣಗಳ್ ಹೂವಿನ ರಾಶಿಗೆ ಪೂಜೆ,
ಅರ್್ಷನೆ ಮಾಡಿ ಪ್ಟ್ಟುಭಿರಾಮನಿಗೆ ಸಮರ್್ಷಸಲಾಗುವುದು’
ಎಂದು ಅವರು ಹೇಳಿದಾದುರೆ. ಶಿ್ರೇಪ್ಟ್ಟುಭಿರಾಮ ದೇವಸ್ಥಾನ,
#152/1, 7ನೆೇ ಅಡ್ಡ ರಸ್್ತ, 3ನೆೇ ಬ್ಲಿಕ್‌, ತ್ಯಾಗರಾಜ ನಗರ,
ಸಂಪ್ಕ್್ಷಕೆಕೆ: 9448850552/ 7019475877

‘ಇಂದ್ರಿಯಾ’ಮಳಿಗೆಆರಂಭ
ಬೆಂಗಳೂರು:ಡಿಕ್ನ್ಸನ್ ರಸ್್ತಯಲ್ಲಿ ಆದಿತ್ಯಾ ಬಿಲಾ್ಷ ಜ್ಯಾವೆಲಲಿರಿ
‘ಇಂದಿ್ರಯಾ’ ಹಸರಿನ ನಾಲಕೆನೆೇ ಮಳಿಗೆಯನ್ನು ತೆರೆಯುವ
ಮೂಲಕ್ ತ್ನನು ಬ್್ರ್ಯಾಂಡ್‌ನ ಮಾರುಕ್ಟ್ಟುಯನ್ನು ವಿಸ್ತರಿಸಿದ.

ಈ ಸಂದಭ್ಷದಲ್ಲಿ ಮಾತ್ನಾಡಿದ, ‘ಇಂದಿ್ರಯಾ’ದ ಮುಖ್ಯಾ
ಕಾಯ್ಷನಿವ್ಷಹಣಾಧಿಕಾರಿ ಸಂದಿೇಪ್ ಕೊಹ್ಲಿ, ‘ಬೆಂಗಳೂರು
ನಮಗೆ ಪ್್ರಮುಖ್ ಮಾರುಕ್ಟ್ಟುಯಾಗಿದ. ಇಲ್ಲಿನ ಗ್್ರಹಕ್ರು
ಕ್ಲಾತ್ಮಿಕ್ವಾದ ಮತ್್ತ ವಿವಿಧ ವಿನಾಯಾಸದ ಆಭರಣ್ಗಳಿಗೆ ಹಚ್ಚಿನ
ಮಹತ್ವಾ ನಿೇಡುತ್್ತರೆ. ನಾಲಕೆನೆೇ ಮಳಿಗೆಯನ್ನು ಆರಂಭಿಸುವ
ಮೂಲಕ್ ನಾವು ಗ್್ರಹಕ್ರಿಗೆ ಇನನುಷ್ಟು ಹತ್್ತರವಾಗಲು
ಮುಂದಾಗಿದದುೇವೆ’ ಎಂದರು.

ಆದಿತ್ಯಾ ಬಿಲಾ್ಷ ಜ್ಯಾವೆಲಲಿರಿ ರಾಷ್ಟು್ರಮಟ್ಟುದಲ್ಲಿ ತ್ನನು
ರ್ಟುವಟಿಕೆಗಳ್ನ್ನು ವಿಸ್ತರಿಸುತ್್ತಲೇ ಬಂದಿದ. ಬೆಂಗಳೂರು
ನಗರದಲ್ಲಿ ಈಗ ನಾಲಕೆನೆೇ ಮಳಿಗೆಯನ್ನು ತೆರೆಯುವ ಮೂಲಕ್
ಇಲ್ಲಿ ತ್ನನು ಜಾಲವನ್ನು ಇನನುಷ್ಟು ವಿಸ್ತರಿಸಿದ. ದೇಶದ ಪ್್ರಮುಖ್
ಮೆಟ್್ರಪಾಲ್ಟ್ನ್ ನಗರಗಳ್ಲ್ಲಿ ‘ಇಂದಿ್ರಯಾ’ ಮಳಿಗೆಗಳ್ ಸಂಖ್ಯಾ
ಹಚ್ಚಿತ್್ತಲೇ ಇದ. ಇದು ಹಮೆಮಿಯ ವಿಷ್ಯ ಎಂದು ತ್ಳಿಸಿದರು.

‘ಸ್ಂಪ್್ರದಾಯಿಕ್ವಾದ ಆಭರಣ್ಗಳಿಗೆ ನಗರದಲ್ಲಿ ಹಚ್ಚಿನ
ಬೆೇಡಿಕೆ ಇದ. ಇದರ ಜೊತೆಗೆ ಹಸ ವಿನಾಯಾಸದ ಆಭರಣ್ಗಳಿಗೂ
ಆದಯಾತೆ ನಿೇಡಲಾಗಿದ. 32 ಸ್ವಿರಕ್ಕೆ ಹಚ್ಚಿನ ಆಭರಣ್ಗಳು ಇಲ್ಲಿ
ಲಭಯಾ ಇವೆ. ಇಲ್ಲಿಗೆ ಭೇಟಿ ನಿೇಡುವ ಗ್್ರಹಕ್ರು ವಿಶಿಷ್ಟು ರಿೇತ್ಯ
ಅನ್ಭವ ಪ್ಡೆಯಲ್ದಾದುರೆ. ನಮಮಿ ಬ್್ರ್ಯಾಂಡ್‌ನ ಉತ್್ಪನನುಗಳು
ಗ್್ರಹಕ್ರನ್ನು ಸ್ಳೆಯಲ್ವೆ’ ಎಂದರು.

ಬೆಂಗಳೂರು: ಮಹ್ಳೆಯರು ಮತ್್ತ ಲ್ಂಗತ್ವಾ
ಅಲ್ಪಸಂಖ್ಯಾತ್ರಿಗೆ ಎಲಕ್ಟು್ರಕ್‌ ಆಟ್ ಪ್ಡೆದು
ಕೊಳ್್ಳಲು ಬೆೇಕಾದ ಸಹಾಯವನ್ನು ಸಕಾ್ಷರದಿಂದಲೇ
ಮಾಡಲಾಗುವುದು ಎಂದು ಸ್ರಿಗೆ ಸಚ್ವ
ರಾಮಲ್ಂಗ್ರೆಡಿ್ಡ ಹೇಳಿದರು.

ಆಟ್ ಚಾಲನೆ ತ್ರಬೆೇತ್ ಪ್ಡೆದಿದದು 20
ಮಹ್ಳೆಯರು ಹಾಗೂ ಲ್ಂಗತ್ವಾ ಅಲ್ಪಸಂಖ್ಯಾತ್-
ರಿಗೆ ಬಿ.ಪಾಯಾಕ್‌ ಹಾಗೂ ಸಿಜಿಐ ಸಹಯೇಗದಲ್ಲಿ
ಭಾನ್ವಾರ ಉಚ್ತ್ವಾಗಿ ಎಲಕ್ಟು್ರಕ್‌ ಆಟ್ ವಿತ್ರಿಸಿ
ಅವರು ಮಾತ್ನಾಡಿದರು.

ಬಿ.ಪಾಯಾಕ್‌ ಹಾಗೂ ಸಿಜಿಐ ಸಂಸ್ಥಾಗಳು ಉಚ್ತ್ವಾಗಿ
ಆಟ್ ಚಾಲನೆ ತ್ರಬೆೇತ್ ನಿೇಡುವ ಜೊತೆಗೆ, ಅವರಿಗೆ
ಆರ್್ಷಕ್ವಾಗಿ ಇನನುಷ್ಟು ಅನ್ಕ್ಲ ಮಾಡಿಕೊಡಲು
ಉಚ್ತ್ವಾಗಿಯೇ ಆಟ್ ವಿತ್ರಿಸುತ್್ತರುವುದು
ಶ್ಲಿಘನಿೇಯ ಎಂದರು.

‘ಸಕಾ್ಷರದಿಂದಲ್ ಮಹ್ಳೆಯರಿಗೆ
ಇ.ವಿ. ಆಟ್ ಖ್ರಿೇದಿಗೆ ಸಬಿ್ಸಡಿ ಒದಗಿಸಲಾಗು
ವುದು. ಚಾಲನಾ ಪ್ರವಾನಗಿ ಮಾಡಿಸುವ ವೆೇಳೆ
ಮಹ್ಳೆಯರಿಗೆ ಆದಯಾತೆ ನಿೇಡುವಂತೆ ಅಧಿಕಾರಿಗಳಿಗೆ
ಸೂರ್ನೆ ನಿೇಡುತೆ್ತೇನೆ. ಅಲಲಿದೇ ನನನು ಸಂಸ್ಥಾಯಿಂದ

10 ಎಲಕ್ಟು್ರಕ್‌ ಆಟ್ಗಳ್ನ್ನು ಈ ಸಮುದಾಯಕೆಕೆ
ಉಚ್ತ್ವಾಗಿ ನಿೇಡಲಾಗುವುದು’ ಎಂದು ಹೇಳಿದರು.

‘ಇತ್್ತೇಚ್ನ ದಿನಗಳ್ಲ್ಲಿ ಮಹ್ಳೆಯರ
ಸ್ಕ್ಷರತೆ ಪ್್ರಮಾಣ್ ಹಚ್ಚಿತ್್ತದುದು, ಎಲಲಿ ಕ್ೇತ್್ರಗಳ್ಲ್ಲಿ
ಉದ್ಯಾೇಗದಲ್ಲಿದಾದುರೆ. ಆಟ್ ಚಾಲನೆ
ಕ್ೇತ್್ರದಲ್ಲಿಯೂ ಮಹ್ಳೆಯರು ಹಚ್ಚಿ ಆಸಕ್್ತ
ತೇರುತ್್ತದಾದುರೆ’ ಎಂದು ತ್ಳಿಸಿದರು.

ರಾಜಕ್ೇಯದಲ್ಲಿ ಮಹ್ಳೆಯರ ಭಾಗವಹ್ಸುವಿಕೆ
ಕ್ಡಿಮೆ ಇದ. ಇನನುಷ್ಟು ಹರ್ಚಿಬೆೇಕು ಎಂದು
ಆಶಿಸಿದರು. ಬಿ.ಪಾಯಾಕ್‌ ಸಿಇಒ ರೆೇವತ್ ಅಶೇಕ್‌,
ಸಿಜಿಐನ ಹ್ರಿಯ ಉಪಾಧಯಾಕ್ಷ ಸುಧಿೇರ್ ಶಮಾ್ಷ,
ಬಯೇಕಾನ್ ಮುಖ್ಯಾಸ್ಥಾ ಕ್ರಣ್‌ ಮಜ್ಂದಾರ್ ಷಾ,
ಸಿಜಿಐ ಹ್ರಿಯ ಉಪಾಧಯಾಕ್ ಜೆನಿನುಫರ್ ಮೆಚೇರಿಪ್ಡಿ್ಡ
ಉಪ್ಸಿಥಾತ್ರಿದದುರು.

ಲಿಿಂಗತ್್ವ ಅಲ್್ಪಸಿಂಖ್ಯಾತ್ರು,
ಮಹಿಳೆಯರಿಗೆ ಆಟೊ ವಿತ್ರಣೆ

ಪ್ರಜಾವಾಣಿ ವಾತೆ್ಷ

ಮಹಿಳೆಯರು ಹಾಗೂ ಲಿಂಗತ್್ವ ಅಲ್್ಪಸಂಖ್ಯಾತ್ರಿಗೋ ಎಲೆಕ್ಟ್ರಿಕ್‌ ಆಟ�ಗಳ ಕ್ಟೋ ಅನ್ನು ರಾಮಲಿಂಗಾರೆಡ್ಡಿ
ನೋಡ್ದರು

l ಬಿ.ಪ್ಯಾಕ್‌ಹಾಗೂಸಿಜಿಐ
ಸಹಯೇಗದಲ್ಲಿ ವಿತರಣೆ

l ಸರ್ಕಾರದ್ಂದಲೂಮಹಿಳೆಯರಿಗೆ
ಇ.ವಿ. ಆಟೊಖರಿೇದ್ಗೆ ಸಬಿಸಿಡಿ

ಮುಖ್ಯಾಂಶಗಳು

ಬೆಂಗಳೂರು: ಏರ್್ರಲ್‌ ಮತ್್ತ ಮೆೇ ತ್ಂಗಳ್ಲ್ಲಿ
ಮೌಂಟ್ ಎವರೆಸ್ಟು ಏರಲ್ರುವ ಇಬ್ಬರು
ಪ್ವ್ಷತ್ರೇಹ್ಗಳಿಗೆ ಭಾನ್ವಾರ
ಕ್ನಾ್ಷಟ್ಕ್ ಪ್ವ್ಷತ್ರೇಹಣ್ ಸಂಸ್ಥಾ
(ಕ್ನಾ್ಷಟ್ಕ್ ಮೌಂಟ್ೇನಿಯರಿಂಗ್
ಅಸೇಸಿಯೇಷ್ನ್) ವತ್ಯಿಂದ
ತ್್ರವಣ್್ಷಧವಾಜ, ಕ್ನಾ್ಷಟ್ಕ್ ರಾಜಯಾ ಲಾಂಛನ,
ಅಸೇಸಿಯೇಷ್ನ್ನ ಧವಾಜದ್ಂದಿಗೆ
ಹ್ಮಕೊಡಲ್ (ಐಸ್ ಆಯಾಕ್‌್ಸ) ನಿೇಡಿ ಶುಭ
ಕೊೇರಲಾಯಿತ್.

ಸಂಸ್ಥಾಗೆ 60 ವಷ್್ಷ ತ್ಂಬಿದ ಪ್್ರಯುಕ್್ತ
ಇದರ ಸದಸಯಾರಾದ ಪ್ವ್ಷತ್ರೇಹ್
ಸಂತೇಷ್‌ ದೇವರಾಜಪ್್ಪ ಮತ್್ತ
ಮಹ್ಳಾ ಪ್ವ್ಷತ್ರೇಹ್ ಚ್ನಮಿಯಿ
ತ್್ರಶೂಲಮೂತ್್ಷ ಪ್ವ್ಷತ್ರೇಹಣ್
ಮಾಡಲ್ದಾದುರೆ. ನೆೇಪಾಳ್ದ ಸ್ಂಪ್್ರದಾಯಿಕ್
ದಕ್ಣ್ ಮಾಗ್ಷದ ಮೂಲಕ್ ಆರೇಹಣ್
ಮಾಡಲ್ದಾದುರೆ.

‘ಸಮುದ್ರ ಮಟ್ಟುಕ್ಕೆಂತ್ 29,031 ಅಡಿ
ಎತ್್ತರ ಇರುವ ಪ್ವ್ಷತ್ದಲ್ಲಿ ಹ್ಮಪಾತ್ ಮತ್್ತ
ಎತ್್ತರದ ತೆಳುವಾದ ಗ್ಳಿಯು ಆರೇಹಣ್ಕೆಕೆ

ಸವಾಲು ಒಡ್ಡಲ್ವೆ. ಪ್ವ್ಷತ್ರೇಹಣ್ದಲ್ಲಿ
ಅನ್ಭವ ಇರುವ ನಾವು ಮೌಂಟ್ ಎವರೆಸ್ಟು
ಏರುವ ಪ್್ರಯತ್ನು ಮಾಡಲ್ದದುೇವೆ. ‘ಮಿಷ್ನ್
ಎವರೆಸ್ಟು–8848 ಮಿೇ. ಯಶಸಿವಾಯಾಗಲ್ದ’
ಎಂದು ಪ್ವ್ಷತ್ರೇಹ್ಗಳು ಅಭಿಪಾ್ರಯ
ಪ್ಟ್ಟುರು.

ಹ್ಂದುಳಿದ ವಗ್ಷಗಳ್ ಕ್ಲಾಯಾಣ್
ಇಲಾಖ್ಯ ಕಾಯ್ಷದಶಿ್ಷ ತ್ಳ್ಸಿ ಮದಿದುನೆೇನಿ,
ನಿವೃತ್್ತ ಐಎಎಸ್ ಅಧಿಕಾರಿ ಮಂಜ್ನಾಥ
ಪ್್ರಸ್ದ್‌ ಎನ್., ಸಂಸ್ಥಾಯ ಕಾಯ್ಷದಶಿ್ಷ
ನಾಗೆೇಂದ್ರ, ಹ್ರಿಯ ಸದಸಯಾ ಸುಧಾಕ್ರ್
ಉಪ್ಸಿಥಾತ್ರಿದದುರು.

ಪವಕಾತಾರೇಹಿಗಳಿಗೆಶುಭಹಾರೈಕೆ
ಪ್ರಜಾವಾಣಿ ವಾತೆ್ಷ

‘ಮಿಷನ್ ಎವರೆಸ್ಟ್–8848 ಮಿೋ.’ ಕಾಯ್ಯಕ್್ರಮದಲ್ಲಿ ಪವ್ಯತಾರೆ�ೋಹಿಗಳಾದ ಸಂತೋ�ೋಷ್
ದೋವರಾಜಪ್ಪ ಮತ್ತು ಚಿನ್್ಮಯಿ ತ್್ರಶೂಲ್ಮೂತ್್ಯ ಅವರಿಗೋ ಮಂಜುನಾಥ ಪ್ರಸಾದ್‌ ಎನ್.
ಅವರು ಹಿಮಕ�ಡಲಿ ನೋಡ್ದರು.ಸುಧಾಕ್ರ್, ನಾಗೋೋಂದ್ರಕುಮಾರ್ ಮತ್ತು ತ್ಳಸಿ
ಮದ್ದಿನೋನ ಉಪಸಿಥಿತ್ರಿದ್ದರು ಪ್ರಜಾವಾಣಿ ಚಿತ್್ರ

ದ್ಬಸ್ ಪ್ಯಟೆ: ಸೇಂಪುರ ಹೇಬಳಿ
ನರಸಿೇಪುರ ಗ್್ರಮದಲ್ಲಿ ಆಯೇಜಿಸಿದದು
ನರಸಿೇಪುರ ಚಾಂರ್ಯನ್್ಸ ಲ್ೇಗ್ ಸಿೇಸನ್-1
ಟ್ನಿಸ್ ಬ್ಲ್‌ ಕ್್ರಕೆಟ್ ಟೂನಿ್ಷಯಲ್ಲಿ
ಬಿ.ಹಚ್.ಹಳಿ್ಳ ಇಲವೆನ್ ಲಯನ್್ಸ
ತ್ಂಡ ಸಿೇಸನ್-1 ರ ಚಾಂರ್ಯನ್ ಆಗಿ
ಹರಹಮಿಮಿತ್.

ಹಗು್ಗುಂದ ತ್ಂಡ ರನನುಸ್್ಷ ಹಾಗೂ
ಬಿ.ಎಚ್.ಹಳಿ್ಳ ಗೆಲಿಡಿಯೇಟ್ಸ್್ಷ ತ್ೃತ್ೇಯ
ಸ್ಥಾನವನ್ನು ಪ್ಡೆದುಕೊಂಡವು.

ಚಾಂರ್ಯನ್ ತ್ಂಡಕೆಕೆ ₹60 ಸ್ವಿರ
ನಗದು ಹಾಗೂ ಆಕ್ಷ್್ಷಕ್ ಟ್್ರೇಫಿ, ರನನುರ್
ಅಫ್ ತ್ಂಡಕೆಕೆ ₹30 ಸ್ವಿರ ನಗದು,
ಟ್್ರೇಫಿ ಮತ್್ತ ತ್ೃತ್ೇಯ ಸ್ಥಾನ ಪ್ಡೆದ
ತ್ಂಡಕೆಕೆ ₹15 ಸ್ವಿರ ನಗದು, ಟ್್ರೇಫಿ
ನಿೇಡಲಾಯಿತ್.

ಉತ್್ತಮ ಬ್ಯಾಟ್ರ್ ಆಗಿ ನವಿೇನ್
ಕುಮಾರ್, ಬೌಲರ್ ಹಾಗೂ
ಸರಣಿ ಶ್್ರೇಷ್್ಠರಾಗಿ ಅಣ್್ಣಪ್್ಪ ಬಹುಮಾನ
ಪ್ಡೆದರು.

ನರಸಿೇಪುರಲ್ೇಗ್‌: ಲಯನ್ಸಿಚಾಂಪಿಯನ್

ಪೈರೈಟ್‌ಗೆಲ್ಲುವನಿರೀಕ್ಷೆ
ಗೋಲ್್ಕಕಂಡಸೆಕಂಟ್‌ಲೆಗೆರ್‌ಸೋಮವಾರದಹೈದರಾಬಾದ್‌
ರೋಸ್‌ಗಳಪ್್ರಧಾನಆಕರ್್ಷಣೆಯಾಗಿದ್ದು,ಪೈರೈಟ್‌ಗೆಲ್ಲುವ
ನಿರೋಕ್ಷೆಯಿದೆ.ಮಧಾಯಾಹ್್ನ3:00ಕ್್ಕಪ್್ರರಕಂಭವಾಗಲಿರುವ
ದಿನದಏಳುರೋಸ್‌ಗಳಿಗೆನಮ್ಮಆಯ್್ಕಈಕ್ಳಕಕಂಕಂತಿವೆ:

1ನೇ ರೇಸ್‌: ಅಕ್ವಾಟೇನ್‌ 3, ಸಿಪ್ರೆಸ್‌ 4,ಶೂಟಿಿಂಗ್‌ಸ್ಟಾರ್‌ 2
2ನೇ ರೇಸ್‌:ಯಾಲಿ 5,ಕ್ವಾಟರೆ 10, ತ್ರೆಷಿಕ 11
3ನೇ ರೇಸ್‌:ರಾಕ್್ಸೇನ್‌ 3, ಕ್ಲಾರಿಟಿ 4, ಬ್ರೆಯರ್‌ ರಿಡ್್ಜ್ 1
4ನೇ ರೇಸ್‌: ಶರಿಂಗ 6, ಎನ್‌ಆರ್‌ಐಪವರ್‌ 2,ದುಬಾಯ್‌ಟಚ್‌ 1
5ನೇ ರೇಸ್‌: ಪ್ೈರೈಟ್‌ 5,ಸ್ಟಾರ್‌ಆಫ್‌ನೈಟ್‌ 6, ಡಿಫ್‌ 1
6ನೇ ರೇಸ್‌: ನೈಟ್‌ ರಿಜೆಿಂಟ್‌4, ಲೈಫ್‌್ಸ ಜರ್ನಿ 6,ಗ್ಲಾೇರಿಯಾ2
7ನೇ ರೇಸ್‌: ಇಲಿೇನ್‌ 7, ಜಿರ್ೇ 2, ಟೇಕ್‌ಎಬ್ರೆೇತ್‌ 1

ಉತ್್ತಮಬೆಟ್‌:ಯಾಲಿ
ಜಾಕ್‌ಪಾಟ್‌
3,4,5,6,7

1ನೇಟ್ರಿಬಲ್‌
2,3,4

ಹೈದರಾಬಾದ್‌ರೀಸ್‌

2ನೇಟ್ರಿಬಲ್‌
5,6,7
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B  K  L A K S H M I K A N T H A  @  M y s u r u 

FARMERS, who suffered finan-
cial losses due to adverse weath-
er conditions, continue to re-
main in distress as a large 
number of  insurance claims are 
yet to be settled. 
  A total of  1,47,130 farmers who 
applied under the Weather-based 
Crop Insurance Scheme for 2024-
25 are still awaiting compensa-
tion, with Rs 192.17 crore 
pending.

According to the latest data 
available with TNSE, as many as 
7,51,924 applications were regis-
tered under the scheme, of  
which 7,45,433 were found eligi-
ble, amounting to a total com-
pensation of  Rs 1,382.25 crore. So 
far, 5,98,303 claims have been set-
tled and Rs 1,190.07 crore has
been disbursed. Interestingly, 

Dakshina Kannada has received 
the highest farmers registration 
with 3,32,750 applications, just 
two applications were rejected 
and for 3,32,748 eligible farmers, 
Rs 281.60 crore compensation 
has been calculated. Out of  
which 2,99,593 applications have 
been settled with Rs 249.93 crore. 
For the 33,155 pending farmers 
applications, Rs 31.66 crore pend-
ing insurance amount had to be 
paid. In Uttara Kannada where 
90,245 farmers have submitted 
applications for a total amount 
of  Rs 74.13 crore insurance, the 
insurance company has not set-
tled the amount for any farmer. 

Even in Mysuru, Mandya and 
Chamarajanagar districts, only 
12, 11, and 12 applications have 
been submitted for a total 
amount of  Rs 1.66 lakh, 1.13 lakh 
and Rs 1.34 lakh, respectively, 

but are yet to receive the amount. 
The insurance company, M/s 
KSHEMA General Insurance Co 
Ltd, which is implementing the 
scheme in 11 districts during 
2024-25, had delayed settlement 
of  claims due to objections re-
lated to weather data. However, 
the company has now begun 
processing the pending claims.

Under the scheme, each Gram 
Panchayat is treated as an insur-
ance unit. Compensation is cal-
culated based on weather indi-
ces for each unit through the 
‘Sanrakshane’ software, in ac-
cordance with the prescribed 
terms. The insurance amount is 
directly credited to eligible farm-
ers by the company. A Horticul-

ture Department official ex-
plained that no compensation is 
paid if  no loss is recorded in the 
insured unit as per weather data. 
Even when losses occur, payouts 
may vary depending on the se-
verity of  weather indices, eligi-
bility criteria, and regional cli-
matic differences. The official 
added that the insurance com-
pany has been directed to clear 
all pending compensation relat-
ed to horticulture crops at the 
earliest. Federation of  Farmers 
Association president Kuruburu 
Shantakumar told TNSE that 
farmers will not get proper com-
pensation for the crop loss due to 
bad weather. “As the insurance 
companies come under the cen-
tral government, the state gov-
ernment cannot force these in-
surance companies to settle 
claims,” he said.

E X P R E S S  N E W S  S E R V I C E @ H a s s a n

HASSAN MP Shreyas Patel on Saturday criticised Holenar-
asipur JDS MLA H D Revanna for allegedly demoralising 
senior officials and threatening them with privilege motions 
in the Assembly. Patel said it was unfair to target officials for 
not following directions that may be unlawful. “As a senior 
legislator, he should guide officials and, if  needed, caution 
them in a democratic manner over administrative lapses,” 
he said. Referring to Revanna’s recent move to initiate a 
privilege motion against Hassan Deputy Commissioner K S 
Latha Kumari, Patel termed the action politically motivated. 
He alleged that Revanna has developed a habit of  raising 
‘unnecessary and trivial’ issues against officials who do not 
act at his behest. “He should instead raise questions on de-
velopment and pressing public issues. Frequent targeting of  
officials will hamper development works in the district,” 
Patel said, adding that officers must be allowed to function 
as per established government rules. Patel also alleged that 
the MLA had targeted Congress workers by directing the po-
lice to file false complaints against them. “We have no objec-
tion if  any official is questioned for failing to discharge du-
ties honestly. But interference in administration is not 
acceptable,” he said.

Accusing Revanna of  not respecting the bureaucracy and 
interfering in administrative matters, Patel further claimed 
that the MLA was disturbing peace in the constituency by 
raising unnecessary issues. “The time will come to teach him 
a lesson,” he added.On a separate note, Patel said he would 
raise the issue of  commercial LPG cylinder shortage in Par-
liament and draw the Centre’s attention to the problem.

MP slams Revanna for ‘targeting 
officials’, calls privilege  
motion politically motivated

1.47L farmers await Rs 192.17 cr compensation
Farmers in the state continue to remain in distress as a large number of insurance claims are yet to be settled

Districts with the highest pending compensation amount in state  
Uttara Kannada - 90,245 (pending farmers applications) -- Rs 74.13
crore (pending insurance amount) 

Dakshina Kannada - 33,155 (pending farmers applications) -- Rs 
31.66 crore (pending insurance amount) 

Vijayapura - 1,319 (pending farmers applications) -- Rs 26.85 crore 
(pending insurance amount) 

Chitradurga - 5,584 (pending farmers applications) -- Rs 15.12 crore 
(pending insurance amount)

E X P R E S S  N E W S  S E R V I C E @  K G F

KGF Congress Legislator Roopa 
Kala Sashidhar has stated that 
Education Department officials 
were directed to ensure all nec-
essary facilities for student Ku-
suma to take the SSLC exami-
nations with confidence. 

Instructions were also issued 
to the KGF District Surgeon to 
provide an ambulance on all ex-
amination days. Speaking to 
reporters after meeting Kusu-
ma, who is being transported to 
the exam centre by ambulance 
and writing her papers with 
the assistance of  another stu-
dent at St Mary’s High School, 
Roopa said the student has 
completed her first paper and 
will appear for the remaining 
exams with confidence. She 
added that Block Educational 
Officer Narayanaswamy had 
been duly instructed to provide 
all necessary facilities to ena-
ble Kusuma to take the exami-
nations without difficulty.

The MLA also extended fi-

nancial assistance to the stu-
dent’s parents and assured con-
tinued support for Kusuma’s 
future education. She praised 
the student for her motivation, 
courage, and willpower in pur-
suing her examinations despite 
her condition.

When family members in-
formed the legislator that Ku-
suma requires two more sur-
geries, Roopa responded that 
she would take up the matter 
with the authorities concerned. 
It may be recalled that Kusuma, 
an SSLC student, met with an 
accident and sustained severe 
injuries. Following surgery, she 
has been recuperating at her 
residence in Chinnaganahalli. 
When she expressed her desire 
to take the examinations, the 
Education Department coordi-
nated with the Health Depart-
ment to arrange an ambulance. 
She was brought to the class-
room on a stretcher, where she 
dictated her answers to a ninth-
grade student who wrote them 
on her behalf.

Injured SSLC student writes exam from 
stretcher; MLA Roopa assures support

MLA Roopa Kala Sashidhar giving away financial help to the mother of Kusuma

V  V E L A Y U D H A M  @  K o l a r

“COURAGE, motivation and will-
power will definitely yield good re-
sults,” said former education minis-
ter Suresh Kumar. He was speaking 
to reporters after visiting Kusuma, a 
class 10 student who wrote her SSLC 
examination by travelling to the 
exam centre in an ambulance despite 
sustaining severe injuries in a road 
accident. Praising her determina-
tion, Suresh Kumar said that her 
spirit remained undeterred even in 
the face of  pain and treatment. “I 
met a girl who embodies courage and  
self-confidence. I was also inspired to 
read about three or four students in 
the newspapers who appeared for ex-

ams despite hardships and Kusuma 
is one among them,” he said.

He added that he decided to per-
sonally meet the student and accord-
ingly visited Chinnaganahalli in 
KGF.  He also appreciated her par-
ents for their support and lauded the 
Education Department for making 
necessary arrangements.“Despite 
continuous treatment and pain, she 
never thought of  skipping the exami-
nation. This reflects her inner 
strength,” he said.It may be recalled 
that the Education Department fa-
cilitated her exam arrangements. 
District Surgeon Dr Suresh Kumar 
ensured ambulance support and as-
sured continued assistance for her to 
write examinations.

Willpower and courage ensure 
success, says Suresh Kumar

Former education minister Suresh Kumar with Kusuma, a class 10 student who wrote her SSLC 
examination by travelling to the exam centre in an ambulance |  EXPRESS

B  K  L A K S H M I K A N T H A  @ M y s u r u 

THE Indira Canteen scheme-- a 
flagship welfare initiative 
launched by Chief  Minister 
Siddaramaiah to provide hygi-
enic, subsidised and nutritious 
meals to the poor and working 
class with the goal of  a hunger-
free Karnataka-- is facing a se-
rious crisis in his home district 
of  Mysuru. 
  The issue stems from long-
pending payments to food con-
tractors, which have reportedly 
remained unpaid for nearly a 
year.

According to the latest data 
available with TNSE, Mysuru 
district has a total of  26 Indira 
Canteens. Of  these, 14 fall un-
der the Mysuru City Corpora-
tion (MCC), while one canteen 
each operates under Nanjan-
gud City Municipal Council, 
Hunsur City Municipal Coun-
cil, Hootagalli CMC, KR Nagar 
Town Municipal Council 
(TMC), Bannur TMC, T Nar-
asipura TMC, Periyapatna 
TMC, HD Kote TMC, Sargur 
Town Panchayat, Bogadi Town 
Panchayat, Kadakola Town 
Panchayat, and Rammanahalli 
Town Panchayat.

The total pending dues to 
food contractors in the district 
exceed Rs 4.49 crore. The Dis-
trict Urban Development Cell 
(DUDC) stated that Rs 2.82 crore 
is pending for six canteens un-
der Package-1 (from October 

2024 to January 2026), while Rs 
32 lakh is pending for eight can-
teens under Package-2 (from 
December 2025 to January 
2026). Both these packages fall 
under the MCC jurisdiction.

In the taluks, Rs 25.50 lakh is 
pending from May 1, 2025 to till 
date for canteens coming under 
Nanjangud CMC, Rs 15 lakh 
pending from May 1, 2025, to till 
date for canteens coming under 
Hunsur CMC, Rs 3.27 lakh 
pending from January 1, 2026, 
to till date in Hootagalli CMC, 
Rs 15 lakh pending from May 1, 
2025, to till date in KR Nagar 
TMC, Rs 1.29 lakh pending from 
January 1, 2026, to till date in 
Bannur TMC, Rs 15 lakh pend-
ing from May 1, 2025, to till date 

in T Narasipura TMC, Rs 10.51 
lakh pending from May 1, 2025, 
to till date in Periyapatna TMC, 
Rs 6.79 lakh pending from May 
1, 2025, to till date in HD Kote 
TMC, Rs 7.50 lakh pending from 
May 25, 2025 to till date in Sar-
gur Town Panchayat, Rs 10 lakh 
pending from May 1, 2025, to till 
date in Bogadi Town Panchay-
at, Rs 13.25 lakh from May 1, 
2025, to till date in Kadakola 
Town Panchayat and 

Rs 10.82 lakh pending from 
October 1, 2025, to till date in 
Rammanahalli Town Panchay-
at.  When TNIE contacted Dep-
uty Commissioner G Lakshmi-
kantha Reddy, he said that he 
w i l l  v e r i f y  w i t h  t h e 
officials concerned. 

Indira Canteens face serious crisis due to 
long-pending payments to contractors

A view of Indira Canteen at CADA premises in Mysuru on Saturday |  UDAYASHANKAR S

E X P R E S S  R E A D

One dies as  
KSRTC bus hits car
Hassan; One person was 
killed on the spot and 
two others were injured 
seriously when a KSRTC 
bus hit a car near 
Kodanahalli Cross in 
Belur taluk on Saturday. 
The police said that the 
deceased has been 
identified as Deekshith 
(29). The injured 
Rudresh, Anil and 
Kumar have been 
recovering at HIMS 
Hospital in Hassan. 
Rash and negligence 
driving by the drivers of 
both vehicles is said to be 
the reason for the 
accident. ENS 

VILLAGERS PANIC AS TIGER SIGHTED NEAR 
CHANNAMALLIPURA VILLAGE IN GUNDLUPET
Mysuru; A tiger sighting near Channamallipura 
village in Gundlupet taluk in Chamarajanagar 
district has caused concern among residents. 
The village lies adjacent to the Bandipur Tiger 
Reserve, and villagers have reported the 
movement of an adult tiger in agricultural 
fields over the past few days. Fearing for their 
safety, many have been reluctant to venture 
into their fields and have urged forest officials 
to capture the animal. Responding to these 
demands, forest staff from the Maddur range, 
along with camp elephant Jayaprakash, 
launched a combing operation from Friday. 
Drone cameras are also being deployed.

Depts told to ramp up 
patrolling to curb 
summer forest fires
E X P R E S S  N E W S  S E R V I C E  @ K o l a r

KARNATAKA Raitha Sangha state vice-
president K Narayana Gowda has urged 
the Forest and Police departments to de-
ploy more personnel for patrolling, alleg-
ing that miscreants are intentionally set-
ting fire to dry vegetation during summer, 
leading to the destruction of  several acres 
of  forest land. Gowda said the summer 
season has commenced and the district is 
already facing water scarcity. He noted 
that the lack of  trees has contributed to 
reduced rainfall in the region.

“During summer, miscreants are throw-
ing fire on dried plants in forest zones in-
tentionally, often under the influence of  
alcohol,” he said. He appealed to forest of-
ficials and police to intensify patrolling, 
adding that those responsible for starting 
the fires should be arrested.

On the issue of  water scarcity, Gowda 
called upon the district administration 
and all elected representatives to hold reg-
ular meetings to address the crisis.

Hassan: Abhishek (23) of Annenahalli village in 
Channarayapatna was killed on the spot after falling from a 
coconut tree here on Saturday. The incident occurred when he 
climbed the coconut tree to pluck tender coconuts. 
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